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Industrial HOUles, big businessmeo, 
agricultural labour and landless Lar-
mers. 

However, information available indi-
cates that the outstandin&, advance.;; 0 f 
public sector banks to large Industnai 
Houses covered under the Monopolies 
and Restrictive Trade Practices Act 
1969 as at the end of December 1977 
were Rs. 1388.47 crores which works 
out to 11 per cent of the total advallce$ 
outstanding as on that date. The cut-
standiD& advances of all scheduled 
commercial banks to wholesale trade 
(other than tor food procurement but 
including public sector trading cor-
porations) was Rs. 1198 crores dS at 
the end of December 1977 which work., 
out to 9.5 per cent of total advance3 
outstanding on that date. 

(d) and (e). In consonance with th~ 
objectives of national policy, the publlc 
sector banks, besides enlarging ihe~r 

branch net work. have increased their 
credit to the neglected sectors. Their 
credit to agriculture increased from 
Rs. 162 crores in June 1969 to Rs. 1658 
crOres in June 1978. Over the same 
period their advances to small scale 
industries increased from Rs. 251 ~rOI'es 
to Rs. 1641 crores. Their total neglect-
ed sector advances have increased from 
Rs. 441 crores (14.9 per cent) to 
Rs. 3992 crores accounting for 30.2 per 
cent of their aggregate credit. 

To further accelerate the pace ot 
rural development, banks have been 
asked to devote their branch expansiun 
effort to unbanked rural and .seml~ 

ut'ban centres in deficient districts. 
They have also been advised to ensure 
that 33.3 per cent of their total old-
vances by the end of March 1979 a'"(~ 

given to neglected sectors. Simultane-
ously. the public sector banks have 
also been advised to deploy by March 
1979 at least 60 per cent of the total 
deposits mobilised by their rural and 
semi-urban branches in rural and semi·' 
urban areas. These measures are ex-
pected to further increase bank credit 
to rural areas substantially in the Hear 
future. 

Dev~ent of Toartom Indutry In 
Ladakh 

3685. SHRIMATI PARVATI DEVl. 
Will !he Minister 0 f TOURISM A NO 
CIVIL AVIATION be pleased to st.t. 
what special steps Government propu5e 
to take for development of tourism 
industry in Ladakh? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURU· 
SHOTTAM KAUSHIK): No scheme 
have been taken up in the Central 
Sector for the development of tourism 
in Ladakh as it is the considered ",jew 
of the Government that immediately 
the need is to preserve the environ-
mental and cultural characteristics of 
this area, which are its main tourist 
attractions. To ensure this it has beer. 
suggested to the State Government to 
draw up a master-plan of tourism de 
velopment for Ladakh so that there is 

no despoliation of its environmental 
and cultural characteristics while Pf'l-
viding tourist facilities. 

It is proposed to protect the 'Gorn, 
pas' which are the main tourist atll'<1C-
tions of Ladakh. 

The Indian Airlines proposes to 
operate a schedulf'd air service betweer 
Srinagar and Leh from January 197!l 

Besides the areH South of Srinagal' 
Leh road, which had been open~'J 
earlier, the Government have furthc~ 

derestricted the areilS since May 197H 
permitting foreigners to visit for it 

period of upto 3 days the 'Gomnas' 
which are located to the north of the 
Srinagar-Leh road, provided advan('o:' 
intimation is given and specific per, 
mission is obtained from the Distrid 
Magistrate concerned. 

Export of Gold Ornaments 

3686. SHRI KUSUMA KRISHNA 
MURTHY: Will the Minister of COM· 
MERCE. CIVIL SUPPLIES AND CO-
OPERATION be pleased to state: 

<a) names of the business parties 
who have been granted licences fOr 
exporting gold ornaments; 
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(b) quantwn of gold ornaments ex.. 
ported by each party during the pre-
vious and current financial year; and 

(c) the revenue earned by Govern-
ment \ through these exports? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE AND 
CIVIL SUPPLIES AND COOPERA· 
TION (SHRI ARIF BEG): (a) to (.::). 
Information in regard to the parties 
which have been allowed to eX,pOl'l 
gold ornaments under boLh the Resent! 
Bank of India Scheme and the Gold 
Jewellery Export Replenishmem 
Scheme and the quantity/FOB value 
of such exports is being collected alHl 
will be laid on the Table of the Hou<;€. 

Recruitment in Nationalised Banks 

3687. SHRI MARl LAL: 

SHRI R. L. KUREEL: 

SHRI RAJ KESHAR 
SINGH: 

Will the Minister of FINANCE be' 
pleased to state: 

(a) whether with the scrapping of 
the banking Commission which was 
constituted mainly to recruit persons/ 
oflkers in the nationalised banks or 
banking industry, all these banks 
recruit persons through their own 
separate recruitment agencies thus. 
putting financial burden of forms/ex-
amination fees to the unemployed 
persons; . 

(b) whether it is a fact that this 
decentralised recruitment system in 
banking industries has resulted in 
CUlTUpt practice, nepotism and the 
concept of give employment to the 
blood relations; and 

(c) whether with a view to eradi-
cate all these evils in the banking 
industry in matters of recruitments 
and promotions (i()vernment would 
take effective steps to ensure that all 

the nationalised banks instead of 
conducting their own examinatioDs 
give their requirements to the stat! 
st:lection commission and/or U.P.S.C. 
to fill up the vacancies in their own 
or,anisations? 

THE MINISTER OF FINANCE 
(SHRI H. M. PATEL): (a) Even :lfler 
the setting up of Banking Service Com-
mission in February 1977. the recruit. 
ment of staff for the nationalised bankR 
was being done by the banks them-
selves, since the Commission did not 
carry out any recruitment for the 
Banks during the existence. On tht: 
dissolution of the Commission. sever: 
Regional Banking Service Recruitment 
Boards have been set up and they have 
already initiated recruitment procedure 
fOr recruitment On behalf of the ba:lks. 

(b) and (v). While some comolamts 
have been received from time to time 
by Government regardin2 the recru;t-
ment done so far by the Banks indivi-
dually. it is expected that with the 
setting up of the Banking Service Re.> 
ruitment Boards there will be no vause 
for wch complaints hereafter. A~ 

direct recruitment both of officers anci 
statI wili now be done independently 
by these Boards. there is no questi,1Il 
of entrusting the Stal[ Selection Com-
mission or the U.P.S.C. with the rec· 
ruitment in Banks. 

3688. '1l tit(;or II'm: 'm ~ 
rn ~ ~ JioiT ~ iifi'fr;f if:\' F1T 
ifi~R; : 

(ifi) iflfT ~ l{ iffii~. ~ ~ 
'fiT ~ (ffff ~ tJlIT IfOr ~ tJlIT ~ 
~ ~C<f!f.T~ ~n: ~~ifor 
~ q-zr~ ~Trr ern ~ ;f.t ~ ~; 
~ 

(.) m~. a'r 1J'hr;miT 'fiT 'imr ~ 
t SIh: ~~) Q ~ ~ ~r ~r~ ? 




